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(b) whether Government consider 
It vroper for the ·USAID represen-
tative. to show concern over this inci-
dent; and 

(c) if not, the action taken or being 
taken to discourage such moves? 

The Prim.. MInister and MiDlBter of 
Atomic EnerlY (8brlmatl IndIra 
GandhI): (a) to (c). US AlD, which 
is giving a loan 01 $ 80 million to meet 
the foreiin exchange component of 
tho expenditure on the Tarapure Ato-
mic Power Station are interested in 
the s.lisfaclory completiOn of the pro-
ject. They deputed two representa-
tives to a.se .. the extent, if any, to 
which the execution of the Project 
was likely to be affected by the .trike. 
Certain representatives o'f the workers 
are understood to have taken the op-
portunity 01 meeting these AID offi-
cials during their visit to Tnrapur. 
Under the terms of the loan agree-
ment US AID are to keep themselves 
informed of the developments, whIch 
meteriall), anect the project. 

M .. lnr Armed Personnel 

'259. Shrt Basomatart: 
Shrl Ram Harkh Yadav: 

Will the Minister 01 Defence be 
pleased to state: 

(a) whether it Is a fart that the 
military advisers accompanying him 
to Tashkent had taken with them a 
list 01 Indian armed personnel report-
ed missing in the recent India ... Pakis-
tan conniet; and 

(b) If 80, the details thereof and 
the steps taken to trace them? 

The Mlnbter 01 Defence (Sbri 
Y. B. Chavan): (a) No, Sir. 

(b) The IIrst part of the question 
does not arise. As regards the second, 
part, steps had been taken to obtain 
t'ompll·t~ lists of our Prisoners of War 
in Pakistan from time to time nnd as 
u I't'SlIlt 8 large number of the mis-
Qing Indian DefenC'e personnel have 
been traced. 

Indla-8lkklm Tr .. ty 
'260. Shrl Harl Vishnu Kamalh: 

8brl Mohammad Elias: 
Dr. RaDen Sen: 
Shrlmati Benua Barkatakl: 

Will the Minister of Edema. 
Alralrs be pleased to state: 

(a) whether it is a fact that the 
Government of Sikkim has suggested 
a revision of the India-Sikkim Treaty 
of 1950; 

(b) if so, on what grounds; 
(c) the details of the proposed ·r~vi

sion; and 
(d) the reaction of Government 

thereto? 
The Minister of 8late In the Minis-

try of External Allalrs (8brl Dinah 
Slnrh): (a) No, Sir. 

(b) to (d). Do not arise. 
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Meetlnr 01 Indo-Pak AIr Force Chiefs 

·Z6%. Shri D. C. Sharma: 
Shrl Daljlt Stnrh: 
Shrl P. C. Borooah: 

Will the Minister of Delence be 
pleased to otate: 

(a) whether a meeting of the Indo-
Pak Air Force Chiefs was held at 
Peshwnr on the 16th February, 1966 
to devise measures for reducing ten~ 
sion in the aid on the borders of the 
two countries; and 

(b) if so. the outcome thereol? 

The MlnlMer 01 Delence (8hrl 
Y. B. Cbavan): (a) and (b). The 
Chief of the Air StaJY, Indian Air 
Force. visited Pakistan on the 16th-
17th February 1966 at the Invitation 
of the Commander-in-Chief, Pakistan 
Air Force. The subjects dlSClaBed 
between them included meuur"" to 
prevent ainpac. ~ violationl, resump-
lion <tf lIights of mllitary alrcraft 
through each other'. territory, pre-
determined routes and deftnltion of 
"War-like Materials" which should 
not be carried by military aircran 
over eaCh other's territory. It was 
agrced that combat and transport Air 
Force aircraft of both the countries 
should not lIy within 10 kilometres of 
the International border and the 
Cease-Fire Une, exception being made 
in the case 01 lIights lor providing 
logistic support to border posts. Light 
and AOP aircraft and helicopters could 
however operate upto 1800 metre. <tf 
the International border/Cease-nrc 
Line. It was allO agreed that mllItary 
aircraft should be pennKled to atage 
through each olher's territory with 
effect from ht March I Be8. Discussions 
on other subjects would be continued 
In the nexl meeting between the two 
Air Oller.. The diJc:uaions were 
held in a friendly at.moopbere .... d 
Droved h.lnful for nonMllcl", ... 10-
tiona between the two Air "Qr,...... 
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